AT (ST SHTPR ST
3 i ar may 15, 2026 3 wHT

U UdTd

SCAFFOLD PROPERTIES
PRIVATE LIMITED AND MK
PROFINLEASE PRIVATE LIMITED

LIMITED

MR FieHid SR q q 7, 2011 3 T, 2011] & d8d
Sl Tl SU (CHIe DU Sl (TPTARY) (e S@) TWIP QaRdoll Pl WA~ TN Aot oI B g TREY URTa. TRTA (IATPR) BT SBR[ ST aR Ga1 N11e a Hon T3 / Pa U g3 SEATE B U
No./ Target Company Acquirer Merchant Banker Ciniict TEFRFTHE (@S T H) Last communication issued/received Processing status
®. 9. PA Date Wele) YHIRE g4 BTG |  DOD receivedon | Offer Size (Rs. Cr)
DPS date
1 |Federal Mogul Goetze India Limited Pegasus Holdings lll, LLC and Pegasus | BofA Securities India Limited 23-Feb-22 29-Nov-22 01-Dec-22 411.00 | Pending in Supreme Court The matter is subjudice:
Parent, L.P.
2 |BLBLIMITED DREAM ACHIEVER CONSULTANCY | Corpwis Advisors Private Limited 17-Jan-24 21-Jan-24 29-Jan-24 31.06 | Enforcement Directorate has freezed the assets of | The matter is subjudice at Enforcement Directorate.
SERVICES PRIVATE LIMITED the Acquirer and ED has also taken into custody the
promoter of the Acquirer. The matter is subjudice.
3 |G D Trading and Agencies Limited Mr. Rajendra Kamalakant Chodankar | Swaraj Shares and Securities Private 23-Apr-24 27-Apr-24 30-Apr-24 4.08 | The approvals for underlying transaction which Under process
Limited triggered the open offer has been revoked by BSE
and Target Company has filed an appeal before SAT.
4 |SRISARVARAYA SUGARS LIMITED 3A Capital Services Limited Arihant Capital Markets Limited 06-Dec-24 13-Dec-24 20-Dec-24 73.11 | Acquirer has filed an appeal in SAT against SEBI | The matter is subjudice at SAT.
direction dated April 01, 2025.
5 |Supreme Infrastructure India Limited Mr.Vikram Sharma (Acquirer 1) Systematix Corporate Services 17-Dec-25 23-Dec-25 26-Dec-25 65.21 | Reply received on April 17, 2026 Under process
Supreme Lake View Bungalows Private |Limited
Limited (Acquirer 2)
RBS Real Estate Ventures Private
Limited (Acquirer 3)
Barkha Sharma (PAC 1)
BVB Infracorp Private Limited (PAC 2)
VSB Infracorp Private Limited (PAC 3)
and
BJA Agro Infra Private Limited (PAC 4)
6 |SJ Corporation Limited Diggi Corporate Advisors Private 30-Jan-26 06-Feb-26 13-Feb-26 13,52 |MB is advised to file revised DLOO as per Reg 16(6) | Reply awaited from MB.
Prashant Kanjibhai Kalavadia, Mr. Limited
Umang Kantilal Savani and Mr.
Kalpesh Patel
7 | Ortin Global Limited Mr. Parveen Satija Rarever Financial Advisors Private 10-Feb-26 17-Feb-26 25-Feb-26 3.09 | Reply received on May 06, 2026 Under Process
Limited
8 |Purple Finance Limited ‘Allied Commodities Private Limited, | Mark Corporate Advisors Private 06-Feb-26 13-Feb-26 23-Feb-26 97.06 | Clarifications sought on May 05, 2026 Reply awaited from MB.
Mr. Sandeep Jindal, Intellect Stock Limited
Brabine |imitad Intallact Manaw
9 |Shantai Industries Limited Radhe Dhokla Private Limited Saffron Capital Advisors Private 13-Feb-26 23-Feb-26 02-Mar-26 4.03 | Reply received on May 2, 2026 Under process
(“Acquirer 1”), Pandav Dishant Limited
Kanubhai (“Acquirer 2”), Nikunj
Vijaybhai Prajapati (“Acquirer 3”),
Pandav Jinesh Kanaiyalal (“Acquirer
47) and Pandav Pradipkumar Vijaybhai
(“Acquirer 5”)
10 |[lykot Hitech Toolroom Limited ASPECT GLOBAL VENTURES PRIVATE | Saffron Capital Advisors Private 24-Feb-26 04-Mar-26 11-Mar-26 229 | Clarification sought on May 08, 2026 Reply awaited from MB.
LIMITED Limited
11 |NOVARTIS INDIA LIMITED WAVERISE INVESTMENTS LIMITED, | Axis Capital Limited 19-Feb-26 26-Feb-26 06-Mar-26 552.49 | Clarifications sought on May 05, 2026 Reply awaited from MB.
CHRYSCAPITAL FUND X, Two Infinity
Partners
12 |BABA Arts Limited i BONANZA PORTFOLIO LIMITED 25-Feb-26 05-Mar-26 12-Mar-26 7.97 | Clarifications sought on May 08, 2026 Reply awaited from MB.
Interactive LLP
13 |Grand Foundry Limited Mis SAR Televenture Limited D & A FINANCIAL SERVICES (P) 03-Mar-26 10-Mar-26 17-Mar-26 1.98 |Reply received on May 6, 2026 Under process
LIMITED
14 |RGF Capital Markets Limited Mr. Nishad Jitendra Shah (“Acquirer- | Kunvarji Finstock Private Limited 10-Mar-26 17-Mar-26 24-Mar-26 3.90 | Reply received on May 06, 2026 Under process
17), Mis. Nishad Jitendra Shah HUF
(“Acquirer-2”), Ms. Rajshree Nishad
Shah (“Acquirer-3”), Mr. Parshwa
Nishad Shah (“Acquirer-4”), Ms. Payal
Paras Shah (“Acquirer-5”), Mis. Trupti
Management Services Private Limited
(“Acquirer-6”), Mis. Rocksolid
Investments (“Acquirer-7"), Mis.
Rocksolid Enterprise (“Acquirer-8”),
and M/s. Rockthree framework LLP
(“Acquirer-9”)
15_|Nilachal Limited SFAL Specialitv Allovs Limited Narnolia Financial Services Li 11-Mar-26 18-Mar-26 27-Mar-26 13.16 | Clarification souaht on May 07. 2026 Reply awaited from MB.
16 |Oxford Industries Limited Mr. Saroj Kumar Choudhury Navigant Corporate Advisors L 12-Mar-26 20-Mar-26 30-Mar-26 0.77 | Reply received on 07/05/2026 Under Process
17 |Arco Leasing Limited |ir Jitesh Kothari, Mr. Atul JJIPO Advisors Private Limited 13-Mar-26 23-Mar-26 01-Apr-26 2.77 | Reply received on May 06, 2026 Under process
Jaiswal
18 |Sarda Proteins Limited Onix Renewable Limited (Formerly | Grow House Wealth Management 18-Mar-26 27-Mar-26 08-Apr-26 19.89 | Clarifications sought on May 08, 2026 Reply awaited from MB.
known as Onix Structure Private Private Limited
Limited)
19 |REKVINA LABORATORIES LIMITED Surbhit Mukesh Shah, Vivro Financial Services Private 16-Mar-26 24-Mar-26 02-Apr-26 2.89 | Clarification sought on Apr 30, 2026 Reply awaited from MB.
Amit Mukesh Shah and Limited
Dhruvalkumar Patel
20 |SANGINITA CHEMICALS LIMITED BN G INVESTMENT LLC, ANUBHAV | Finshore Management Services 20-Mar-26 30-Mar-26 08-Apr-26 21.26 |Reply received on May 5, 2026 Under process
AGARWAL Limited
21 |Midland Polymers Limited Gayathri Boredyy, Jagannath Edla, Navigant Corporate Advisors Limited 27-Mar-26 07-Apr-26 15-Apr-26 9.75 | Reply received on May 06, 2026 Under process
Radha Krishna Avudari, Mahammad
Amaan Shaik and Ravi Kiran
Veeramalla
22 |Krishna Capital and Secul ‘Ashu Bishnoi and Yagnik Tank Grow House Wealth Management 26-Mar-26 06-Apr-26 13-Apr-26 3.61 |Clarification sought on May 04, 2026 Reply awaited from MB.
Private Limited
23 [Senthil Infotek Limited Kolli Murali Krishna and Gogineni Synfinx Capital Private Limited 08-Apr-26 16-Apr-26 22-Apr-26 1.05 | Reply received on 06/05/2026 Under Process
Srinivas
24 |Jindal Leasefin Limited TIRUPATI AGROTECH PRIVATE Rarever Financial Advisors Private 20-Apr-26 27-Apr-26 05-May-26 147 | DLOF received on May 05, 2026 Under process
LIMITED Limited
25 |Sharp India Limited Mis. Smart Services Private Limited | NAVIGANT CORPORATE ADVISORS 14-Apr-26 21-Apr-26 28-Apr-26 6.48 | DLOF is received on April 28, 2026 Under process
LIMITED
26 |TMT (India) Limited YOGA BUILDERS PRIVATE LIMITED, | NAVIGANT CORPORATE ADVISORS 20-Apr-26 27-Apr-26 05-May-26 1.28 | DLOF s received on May 05, 2026 Under process
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